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He referred to some incidents.
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PUBLIC ACCOUNTS COMMITTEE
S e v e n th - fo u r th  a n d  S e v e n t y - S i x t h  

R eports

SHRI C. M. STEPHEN (Idukki): 
I beg to present the following Re­
ports of the Public Account* 
Committee: —

(1) Seventy-fourth Report on 
paragraph 15 of the Report of the 
Comptroller and Auditor General 
of India for the year 1975-76, Union 
Government (Railways) relating 
to Track Fittings.

(2) S e v en ty -s ix th  Report on para­
graphs 9. 10 ( i )  and 17 of the 
Report of the Comptroller and 
Auditor General of India for the 
year 1975-76, Union Government 
(Civil), Revenue Receipts, Volume 
I, Indirect Taxes relating to Cus­
toms Receipts.

ESTIMATES COMMITTEE
E ig h te e n th  R eport a n d  M in u t e s

SHRI SATYENDRA NARAYAN 
SINHA (Aurangabad): I beg to
present the following Report and 
Minutes of the Estimates Committee;

ate Fire in lncKqm CHAIT&A SO, 1800 CSAKA) „.KC Report , 294
ftrUmsy Manila (CA) and Minute*
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